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File No: SIA/MH/INFRA2/482616/2024
Government of India

Ministry of Environment, Forest and Climate Change
(Issued by the State Environment Impact Assessment Authority(SEIAA), 

MAHARASHTRA)

***

Date 05/01/2026

To,

Rahul Satav
M/S.VENKATESH LANDMARK THROUGH MR. RAHUL KONDIBA SATAV
Survey No. 214/1/1 and 214/1/4 Airport road, behind Symbiosis law school, Vimannagar, Lohegaon, 
Tal. Haveli, Dist. Pune - 411014

Subject: Grant of Corrigendum of Environmental Clearance (EC) to the proposed Project -regarding.

Sir/Madam,
This is in reference to your application for Corrigendum to EC submitted to Ministry vide proposal 
number SIA/MH/INFRA2/482616/2024 dated 30/12/2024.

2. The particulars of clearance granted against which the corrigendum is sought are as under:

(i) Unique Identification No. SIA/MH/INFRA2/482616/2024

(ii) File No. SIA/MH/INFRA2/482616/2024

(iii) Clearance Type Application of corrigendum- EC

(iv) Category B2

(v) Project/Activity Included Schedule No. 8(a) Building / Construction

(vi) Name of Project
Residential and commercial development, M/s. 
Venkatesh Landmark through Mr. Rahul Kondiba 
Satav and Others

(vii) Name of Company/Organization
M/S.VENKATESH LANDMARK THROUGH 
MR. RAHUL KONDIBA SATAV

(viii) Location of Project (District, State) MAHARASHTRA

(ix) Issuing Authority MOEF&CC

Plot/Survey Khasra Nos.: {%KML_KHASRA_NO%}
 

Details of corrigendum sought vide aforesaid application are as under:  
Sr.No Description as per approved clearance Corrigendum sought

3. SEIAA after deliberation decided to grant 
Environment Clearance for FSI - 12047.60 m2, Non-

3. SEIAA after deliberation decided to grant 
Environment Clearance for FSI - 32889.11 m2, Non-

1
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FSI- 25714.86 m2, Total BUA - 37762.46 m2 
(Restricted As per CC) (Plan approval - CC/461/20, 
dated - 31.08.2020)

FSI- 30934.82 m2, Total BUA - 63823.93 m2 
(Restricted As per CC) (Plan approval - CC/461/20, 
dated - 31.08.2020)

The Ministry of Environment, Forest and Climate Change has examined the request submitted to Ministry for the 
aforementioned factual correction. Based on the detailed deliberation, Ministry hereby accords corrigendum to EC 
issued vide dated 30/12/2024 subject to compliance of Terms and conditions stipulated in aforesaid letter.

4. 
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